FORM P10
LIST OF CLAIMS
(Under regulation 20 of the Insolvency and Bankruptcy Board of India (Pre-packaged
Insolvency Resolution Process) Regulations, 2021)

As on December 10, 2023
(Amount in %)

SI. No. Category of creditor Summary of claims| Amount |Details in | Remarks,
of Annexure | if any
No: of| Amount contingent
claims claims

I II 11} v A" VI VII

1 [Secured financial creditors Not
belonging to any class  of \Applicable
creditors

2 |Unsecured financial creditors Not
belonging to any class of \Applicable
creditors

3 [Secured financial creditors Not
(other than financial creditors Applicable
belonging to any class of
creditors)

4 |Unsecured financial creditors Not
(other than financial creditors Applicable
belonging to any class of
creditors)

5 |Operational creditors (Workmen) Not

Applicable

6 |Operational creditors (Employees) Not

Applicable

7 Operational creditors Not
(Government dues) Applicable

8 |Operational creditors (other than Operational
Workmen, Employees and 1 1,23,31,873/- 1 Debt
Government dues) through

Assignment
Deed dated
04.12.2022

9 |Other creditors, if any, Not
(other than financial Applicable
creditors and operational
creditors)

Total

1,23,31,873/-
For Midraa Lifespaces Private Limited
Mr. sh Pawar
(Director)
(DIN: 07169224)




Annexure — 1

Name of the corporate debtor: Mudraa Lifespaces Private Limited
Date of commencement of PPIRP: 08.12.2023
List of creditors as on: 10.12.2023

List of operational creditors (Other than Workmen and Employees and Government dues)

(Amount in )

PUNE.43
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